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(ii) Review wy Government on the

working of the Company. [Placed in

Library. See No. LT-673/80 for (i)

and (11)]. i

I1. A copy eath (In English and
Hindi) of the IolloWing papers=--

(i) Annual Aécounts of the Delhi
Transport Corporation for the year
1978-79 and the Audit Report thereon,
together with a Review by Govern-
ment on the ,Audit Report, undey sub-
section (4) of section 33 of the Road
Transport Corporationg Act, 1950,

(ii) Statemenf giving reasong for
the gelay in laying the document
mentioned at (i) above. [Placed in
Library. See No. LT 581180 for (i)
and (ii)].

The Indian Mediclne Central Council
~ (Election) Amendment Rules, 1978

THE MINISTER OF STATE IN
THE MINISTRY OF HEALTH (SHRI
NIHAR RANJAN LASKAR): Sir, I
beg to lay on the Table a copy (in
English ang HIndl) of the Ministry of
Health and Family Welfare, Notifica-
tion S.0. No. 532(E), dateq the 15th
September, 1979, publishing the Indian
Medicine Central Council ®lection)
Amendment Rules, 1079, under guls
section (2) of section 35 of the Indian
Medicine Central Council Act, 1970,
together with a statement givirig rea-
song for the delay in laying the
Notification. [Placed in Library. See
No, LT-580{80].

Notifications of the Minisiry of Health
ang Family Welfare (Department of
Health)

-

SHRI NTHAR RANJAN TLASKAR:
8ir, I algo beg to lay on the Table:—

I. A copy each (in ZEnglish and
Hindiy of the following Notifications
of the Ministry of Health and Family
Welfare (Department of Health),
under section 38 of the Drugs and
Cosmetios Act, 1940:~—
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(i) G.S.R. No. 1241, gated the 6th’
Qctober, 1979, pubhshmg the Drugs
and Cosmetics (Secomd Amend-
ment) Rules, 1979,

(ii) G.SR. No. 1242, dated 'the
th October, 1978, publishing the
Drugs and  Cosmetics (Third
Amendment) Rules, 1979.

(iii) G.S.R. No. 1243, gated the 6th -
October, 1979, publishing the Drugs
and Cosmeticg (Fourth Amendment)
Rules, 1979. i :

(iv) G.S.R. No. 1281, dated the
20th October, 1979, publishing the
Drugs and Cosmetics (Fifth Amend-
ment) Rules, 1979. [Placeq in
Library. See No. Tr.58980 for (i}

to (iv}3.

II. A copy (in English and Hindi)
of the Ministry of Health and Family
Welfare, (Department of Health) Noti-
fication G.S.R. No. 19(E), dated the
28th January, 1980, publishing the
Prevention of Food Adulteration
(First Amendment) Rules, 1980, under
sub-section (2) of gection 23 of the
Prevention of Food Adulteration Act,
1954. [Placed in Library, See No.
LT-591]80].

—

CALLING ATTENTION TO A
MATTER OF URGENT PUBLIC
IMPORTANCE

The Serious Situation in the North-
Eastern Region of the Country due
to the Reported Secessionist Move-
ment, hoth Armed and Unarmed, jin
that Region threatening National
Unity and Integrity

SHRI G. C. BHATTACHARYA
(1Tttar Pradeshy. Sir, I beg to call
the attention of the Minister of Home
Affairg to the serioug situation jn the
North-Eastern region of the country
due to th, reported secessinnist move-
ment, both armed and unarmed, in
that region threatening the national
unity ang integrity,

|
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THr MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS
(SHRI YOGENDRA MAKWANA):
Sir, for some time past, certain deve-
Jopments in gsome parts of North Eas-
tern Region have been causing con-
cern,

From June 1979 there have heen a
serieg of violent incidénts in Mizoram
consequent upon the issue of a ‘Quit-
Mizoram' notice by the underground.
Throughout 1979 there have been a
series of violent incidentg in the
Manipur valley resulting in a number
pf deaths and gnatching, of arms,
Declaration of underground organisa-
tions in Mizoram and Manipur as
unlawful ang operations by Security
Forces brought the gituation under
control and elections could be held
without any serious violence,

- Peace has generally prevailed in
Nagaland gince the siPning of the
Shillong Agreement on November 11,
1975, However, Secutity Forceg have
been maintaining vigil along the
international border to thwart the
designs of a group of Underground
personnel who have been staying in
Burmg across our border,

In the wake of agitation {n Assam
and Meghalaya on the foreigners

issue, gome lives were lost in both.

- the Stateg ang considerabla suffering
caused to innocent citizens. These
developments have caused us distress
and concern. While apvrehengions
bave been expressed in some quarters
that the movement has gecessionist
tendencies, the sponsors of the agita-
tion have denied it.

The House will agree that but for a
handful of misguided elements, the
people of fhe States and Union Terri-
tories of the North Eastern region are
patriotic and nationalistic in their
outlook as those of anywhere else in
the rest of the country,

Ag the House is aware, the pro-
blemg in North EKastern Region are
complex. Government are keeping a
close watch and are tully aware of

[ 21 MAR. 1980]

situation in North- 134
Eastern Region

the sentiments of the people ang of
their zealous desire to preserve and
develop their own way of life and
culture. Their apprehensiong require
to be allayed with sympathy and
understanding, Hence we are devoi-
ing our immediate atteniion tp the
task of finding solutiong to the proc
blems that are acceptable to all con-
cerned in an gtmosphere of peace and
goodwill, At the same time, law and
order will have to be maintaineg and
secessionigt elements curbed with g
firm hand. We will extend our fullest
support to the Governmentg of States
and Union Territories in the region in
this task as well as in the task of
speedy gevelopment of the area for
the betterment of the lot ot the
people.

Prime Minister hag recently ap-
proved the setfing up of 5 Committee
of Ministerg for economic develop.
ment of the North Eastern Region.
Setting up of an official level Com-
mittee to back up the Ministers’ Com-
mittee has also been approved.

SHRI G. ¢. BHATTACHARYA: Mr.
Chairman, Sir, I think, I shoulg dou-
bly thank you for allowing this
Calling Attention motion after a ean-
siderable persuasion because, after
his reply, 1 am sure, if I would not
have persuaded you and you would
not have permitteg me this Calling
Attention motion, the nation would
have remained in dark and the
Government, as in the previous time,
would have glept ang g time would
have come very soon when the situa-
tion would have gone out of hand and
thig part of the country would have
gone out of India. ~Sit,” I am very
gorry to say that I have not yet seen
more stereo-typed reply and a reply
which has nothing to do with the pro-
blem, specially when this new Gov-
ernment came on the ~slogan that
peoble ghould vote My a Government
that works, And thig is the sample
of the working or the sample of
effectiveness in dealing with a gitua.
tion which is so explosive that through
this Calling Attention motion I want
to warn the Government ang through
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you, Sir, ang the Members of this
House, my countrymen that unless all
the efforts are made on a war-footing
both militarily and politically, the
North-Eastern region, consisting ot
seven States, will go out of this coun-
try and we will not be able to hold
it together,

Sir, what is the problem The Mizo
incidenty ang other incidentg have
taken place. The Home Ministry has
not been able to see the danger. What
is the new, problem? The new pro-
blem s, Sir, that previously there
Were insurgent aclivities in the res-
pective States and Union Territories
and now recently, Sir, a Joint Com
mand which ig known s the Broad
Front under the leadership of Mr.
Muviah, a Naga rebel leader has beeh
formed. And, Sir, there is another
dimension, Previously  uneducated
people under the rebel leaders used
to participate in the insurgency acti-
vities. Now, Sir, you will be sur-
prised to know that hundreds of
educated youth from Assam, Naga-
land and almost all the States and
Union Territorieg in that region are
joining the insurgency activities, and
they are going for training and they
are getting arms and ammunition and
sufficient amount of money. Thig is
the new dimension. And this has not
at all been mentioned in the reply
given by the hon. Minister.

Sir, what has happend? Sir, gfter
the assurance by China to Mr. Vaj-
payee when he vyisited China—in spite
of our repeatéd reduesty not to go
there, he went there ang got humi-
liated—that they will not give train-
ing arms and ammunition and other

facilities t6 jnsurgents in the North- .

Eastern region, and a similar agsurance
by the Bangladesh Government to the
then Prime Minister, Mr. Morarji
Desai, that they will stop all the
training campg where these insur-
gents are tralned and being sent to
the North-Eastern region for jnsur-
gency activities, there was almost a
lull. The Hame Ministry was almost
sleeping. They became complacent.
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And all these external developments
and some internal developments took
place. What happened internally was
that the agents of the Sino-American
axis were fomenting the parochial
and communal elementg in the entire
North-Eastern region by getting pro-
tection from the Central Government
and the Home Ministry, Sir, on the
one hand the R.S.S. and the Anand
Margis are inciting communal and
parochial feelings and, on the dther
hand, the C.ILA. agents gre also add-
ing fuel to the fire by fanning these
activities.

AN HON. MEMBER: What about
the KGB.?

SHRI G. C. 'BHATTACHARYA:
Yes, come up gnd show me any docu-
ment where anybody has made these
allegations. Even your party has
never made any allegations. If you
make these allegations ang if you can
show that they are thers; we will all
condemn them, be it the CIA or be it
the KGB, who are trying to destroy
this country. Such actions should be
condemned %y &1 The people indeed.
(Time Bell rings).

MR, CHAIRMAN: Two
only. o

minutes

SHRI G. C. BHATTACHARYA. Sir,
this is” an important matter, The
country is being dismembered.

MR. CHAIRMAN: So many Mem-
berg want to speak,

SHRI G. C. BHATTACHARYA: 1If
the country does not remain united,
what will the Rajya Sabha do with
all this businesg? . {

i

These two thingg have happened
ang they have also aggravated what
we are seeing happening in Assam
now. J am not dealing with that pro-
blem at all. Apart from that, gir,
I am very happy to say that the
Prime Minister, Shrimati Gandhi, has
formed a committee for the develop-
ment of this region. But why is it
that these educateg unemployed have
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joined thig insurgemt gclivity in thou-
sands and are joining everyday? It
is because there is widespread cor-
rupption and unemployment, Wide-
spread corruption and unemployment.
Sir, should be tackled gbsolutely on
a firm basis. Mr. Chairman, Sir, you
will be surprised to know that the
personnel policy of the Home Min-
istry hag been to always supersede
the loca]l senior, efficient and honest
officerg by outside junior, ineffective
and corrupt officers. As a result of
this, there is dissatisfaction and re-
sentment among the intelligentia and
the upper-middle class in the entire
region. For example, the posts of the
IGP and the Chief Secretarieg have
Been filled up in these placeg by junior
and inefficient pfficers by superseding

the local senior and competent offi- -

cers. and these outside officers are
behaving a4 if they are not the ser-
vants of the peonl. but as if they are
their masters, th~ir rulers, just like
the great Moghuls, and this has in-
furiated the local feelings. That iy a
very important point which the Home
Ministry should take note of and see
1o it that such things are stopped.

Now, I am going to suggest séme
rvemedies, We are trying to improve
our relations with Ching and Bangla-
desh. What about the assurances
given by them to the previous Gov-
ernment? This Government should
ask them firmly whether they are
going to respect the promiseg and
assurances given to the previous Gov-
ernment, in the case of China to Mr.
Vajpayee ang in the case of Bangla-
desh to Mr. Morarji Desai? If not,
they should be told that the process of
normalisation of relations will not
comg up and they should be prepared
to pay for the hostility. Not only
that. They should be told that um-
less they stopped this activity imme-
diately, counfer measureg would be
taken by this Government, (Time
Bell rings). =R

Sir, the other thing that'I waht to
tell you is that whenever sufficient
security forces have been deployed,
the insurgency activities have been
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curbed. What is necessary today is,
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immediately before this joint com-
mand becomes effective, sufficient
security forces should be employed

there and they shoulq take very effee-
tive measureg so that the insurgents
are combed out and are captured and
are separated from the Jloyal and
peace-loving people of that region.

. R e ]

Apart from that, when the Minister
visited Nagaland, he said that there
was no political party. It infuriated
the Nagas and created more problems,
I would appeal to the present Gov-
ernment ang to the Prime Minister
that there ghould be a dialogue with
the leaders of the rebel leaders and
they should be persuaded to accept a
solution within the framework of the
Indian Constitution. T say there
should be a talk, a sympathetic talk-
but at the same time we should be
firm also. The policy of firmness and
sympathy should eontinue which was
given up. It wag only firmness and no
sympathy. .

Some of these officers are working
as saboteurs. They are in league with
the jnsurgents and they are foment-
ing the trouble by their various acts
of omission and commission, They
should be fund out gnd transferred
from those places. Sir, a similar sit-
uation arose after—the revolution im
the Soviet Union. What happened
wag that the minorities in the various
Stateg there did not submit but, Sir,
you will be surprised to know that
from the Soviet Republic—there are
many republics—officers ang others
drawn from various cadres were
sent to those regions ang they
were asked to do only the
menial work of road cleaning, work-
ing in the hotels as cleaners and all
such menial jobs so that the local
people should feel that they had come
there as servants and thag they did not
want to dominate. It was only as a
resilt of such humble hard and cosi«
sistent work that they could win over
the hearts of the people there and
they mingled wih them. And now
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they have integrated with the mighty
Soviet Republic. That policy should
be there. We should not go there as
rulers or masters. There should be a
definite policy so that whoever goes
there, should adopt this policy.

Lastly, Sir, [ would say a word
about the problem of educated un-
employed. I would only, through you,
appeal to the Government to allocate
sufficient amount of money to be paid
ag uynemployment allowance to all
educated unemployed persons in that
region. But this should not be made
a permanent arrangement. Some work
should be found for them. There are
competent people there. We should
withdraw all outsiders from those
places who had been sent there and
who are treating those parts as colo-
nies. All such people should be re-
called.

These are some of my suggestions
which, through you, 1 would like to
make,

SHRI YOGEN’DRA MAKWANA
Sir, I am sorry for the preliminary
eriticism which the hon. Member has
made on my statement because it has
eovered almost all the North-Eastern
States. But in a small statement it
can never be expected that 1 can give
a full history of all the States and all
the events.

*8HRI G. C. BHATTACHARYA:
Sir, what does he mean by this? 1
am from the North~Eastern Region.
He has to gwe a full statement. What
is this? - momes oony At pmes

- SHRI YOGENDRA MAKWANA:
¥ have given 5 full...

i e
MR. CHAIRMAN: You had your
say. Let him have his,

"_SHRI G. C. BHATTACHARYA:
Sir, 1 am appealing to you. You
should control him. He cannot say
things which are irrelevant, but only
relevant things. :

SABHA ]
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SHRI YOGENDRA MAKWANA:
T am within the control of the Chair.
I have simply stated that I have given
a brief statement in regard to all the
States of the North-Eastern Region.

Sir, I am happy that the hon, Mem-
ber hag made some constructive sug-
gestions and we will certainly look
into this. Sp far as the one question
which requires an answer is concerned,
this is in regard to the dialogue. So
far as the dialogue with the insurgent
leaders ig concerned, it is not possi-
ble at present, because, they have not
honoured the agreement which they
have entered into with the Govern-
ment of India, especially, persons like
Laldenga and other Mizo leaders. But
I can assure my hon. friend that the
Government is keen to settle al} the
issues of the North-Eastern Region
and, Sir, for their economic develop-
ment, a Committee has been constitu-
ted by the Prime Minister and this
Commlttee will meet m the very near
future, - : . .

" MR, CHAIRMAN Mr Minister,
he made three other points. Omne is
the question of unemployment, an-
other is the question of replacement
of officers by junior officers from here
and the third is the question of the
neighbouring countriess, He made
three points.

SHRI YOGENDRA MAKWANA:
The three points are his suggestions
and as I said in the beginning, I have
taken note of the suggestions of the
hon. Member and the Government
will do their best so far as these sug-
gestions are concerned.

— B wwTw fAw gET giw
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ae, 99 fegeam &1 dearw g,
I F FE F G q@ wieeaE
Fgg o Foae ¥ TN N
F g dnil ¥ fggeam §F AR
saw FT@T & FT feawr 1 wew
# o feafa @3y 35 § o9 @ww
¥ 99 & AR gF @ S
@ F @9 Fgar qeqr g f5 osww
HY § St AW SAR W oo
gz faay & 5 1951 &1 W™

2
3

faot & zaw ¥ a7 a7 g= §
gasd & Fw gefie qfdffa
dar g5 & 1 Gur from weew
Tsr & wd-smaem w1 fans @
g a § I AR wEERw W
T guear q3r #C W & |
feafy & foew & fao F=hw
TG AN AEwE  AfGFR a8
frdas AT AT & 1 A 1950
g7 wfufr § #c sad =g w3
T a1 5 o sy waafshr W @
g v gwifedn F I falw em
@ FY, faow ghe @ FT gTwr
fafeg =1 @ g - fwmer ST
aifge 1 1950 ¥ 1970 F AT
W TR F gwifedl & @@ a9
Y F AT T 1 1962 ¥ wew
gfae, ot fogad ¥ W R W
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faar s v oA f g afeem
g Ff ¥t ¥ @ agifedd v
g AT A G AT g, AW
g ¥ AtyF AT qq § 1 w7,
1970 ¥ g W IgHX ATE@
AT TSt 1970 F A€ 1971
T 1980 F @w v g@dfent
T Hear 28 W@ ¥ WY IAT T

g

“You are coming from India?”

Ffd T T F AT FT qAWC
FE@ O 0 T TR ar fafa
afmgz A & 1+ & Afrr g7 @
FE AT O 1 AG W T AR
F AT BT AR FW § | agt
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—qF e feaima w6
WO § Noew  WegmEdr gl

Y6 FAAMEE | Ig J AW
qEE JAUATESAAT & | SAH AR

™ “Record of discussion in the meet-
ing held on 26th and 27th December,
1879, under the chairmanship of
Shri R. D. Sathe, Foreign Secretary

of India in the Conference Room ‘!

(Ministry of External Affairs),
South Block, New Delhi, to discuss
the situation arising as a result of
pvapture of arms and ammunition
frem Naga rebels”,
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Y
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A, 7@ weE fawm @
@fg § @ 9 ST TRAr § ¢
Wi ag fgam N Ffaw @ T

3
g
]

qEET § fF Ro oo do ¥ fF
Mo o Wo § W FF F AN
g, sa%! walg T § @ald &«
am #1 § f& sw gad ¥ fage
yfaaat & AT & ag g N
& g, a8 W@ Sy g, =gAr
g, wahwt gt 1 faRE aved
T & ¥ W 9Iygg FE ATEAY
§ o wma wT oW § R
W GEET g9 § 99 A1 oWOA
wy frrsT @7 & Y Froarea
SFT TEAIAT F QAT A A QT FT
IT W W wer et g0
¥ ag wgw Wgar g v ogew et
F gzr WY ww T Fr o<Awy
gf, w1 @@ waw ¥ @ av whng,
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faqer, Yamm, mwewraw § gL, 31
a8t & gear 99 1 Rfyw aggedt
1 gfer & srar &1 w§ o 3+
& % fog o0& & = femr s

=ifey ar ag =\ fear wr . aftom-

wET grge H o Aam ww I Iy
& A T R X wW § |
JET @1 AdTT ag g fw oW w
mais ® g3fc dar §r e ag
TS AL # TFF w0 @iEd
FE OWE W oAgANT g1 W § |
geH Tgrzg: fagdr atdd §

¥ wgam edwgm g, wgw &
ACHTL F A Tl FAT AR
f& #19 & fa2oi awa & 9 z9
TFT F oFEE AT IAT G O§
g & grg ®§ g Y w0 ATEar
g fF za am v = & "fye
f& &t gedieamea 39T A TH W
W § W wRT uyiaw & gafua
£ 1 TAE WY @@ WE 3TN
g sy @i &

sl AMrEe @R T (9
g3W) . aFql WEET SEHET & Al
g ul @ & '\ wew famad ag
etz 73 W § | Tl W T|W
gt § o9t v & @ & 7
I® §g ¥, q@A ¥ m‘r:?f@
freer w1 &

ot werersr fasy ¢ swaviry wEY Y @Y
g1 &% ag wgm Wt g fE. L.
(Interruptions).

oY qumafa @ g @ew =W |

M waTw few . wE
TRt § AT EEy Wi AR R
99 WA #T, HEU F v SO
@ g § 7 W SW AT AT
Sy ey 9FIX ¥ WA &Y
agfe w1 o W & faq & @

aﬂfafﬁaW%me
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ot =rfgr « gwt § g weAr
Tgr F W oag F Sy gy § oSv
AT TT T & I ITamET
FN eagedT FRAT Afgw

ot gwmafa : ag wg oW Asr
g1 il wZITEE mtEgd ¥ #ar
fg sa% geamde 1 f@ iqsnw'
grar =g 1 -

ot woaR fam © =, Sy
ag FEA AT YAEAT FHT HOARE
g & Fifow FT oS @ o9
N A9 A F R AR agf F .
amt ®= fee @ faaw w@ W
garg fear @t W g, @ &
g, 48 4% gmr wfge ;R 195t
F {1 WA a9 WA T Fgt #v
qReT ® wHTIS gEar wifgo )

Y aweE ST qamfa
a2, RO @aF & 4g AL w@r
gl PEANT R JT AT AGA
F A FO9F Fdr FF I@ oF F
g 1 wEw W) uew  dRmfaeza
# A 2 Sar # @ § Wy
FTET AR ATAR A I 4D
§ fee oY ag mam = 95 §
g 0 @ ¥ A g@r | w9
WY IR FTRT TGV Y qHT g b
g a% awfal w1 o g,
wezrad wigd § off wgr § dAfw
gy @ ¥ AT @l § AR
g & fr mqrgeede oY @ maadT
FY ¥ 0 W @ waw giew
Hfefo & fou aigede st &
IFY A W TEAAHE FTT WA G
@e udadre  AFS AT Fr Ay
gt 4, &% @A W Amww Wy
LI ECAIE Ui -y BT o
oifgF ST FT A ISAT WA

F B owme off s e ared
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(s avez wFamen]
fafeezy & fafazzd Y a9 garh
g, 3 Fm¥ Twel o @A AR
I FTE FE E IW AR TAIHE
aw 3fwal Mafas «w i L,
(Interruptions).

st &to wemaTEmw WS Tty
o) . W fowad § e ¥
Y g I3[,

sy gamfa : W9 ST FT oag
Afwg 1 Fg Far I A1 FIAT g

sy @t wa (sfwr) : F
gaETE gar § W1 uA gda fear
am Stz wiewr ¥ v § 99y
@ %1 ) § foge w60 =@y
¥ FX W §§ 9T W 9@ FH
F fag saver wwa a1 =nfegw o
qwfa wgem, & Fgm A g
o F|W OF ...,

sitgwafa @ ag 20 T AU
oy &, wir aumy 3oa WMo qEr
[qar

sttt T o §Npg ¥ 9w
FAH § FIT qX WA FT FAHT
A faer £ 1 Awamr Sy -
ag adv go & v # aff @ o
F 9w T ¥ W § A A

oft aWex mwaor : F oft war
Bl

st : =9 3TF ¥ WY
AT FE AT I@ KT AdT Ay
avm & gw @ &t feshr &
aifers § T 99 AWY # @ ¥
faw qvg w1 W & S@T &0
# qdr wg|E 7 wTWAT g g
P& o § watg @ HTFAH FT

Eastern Region

g auify 4g qfafza gamwr @
dea gamer § 1 ag ¥ zafeg
sgar § #ifE gard A fuEl A
9 W g 0 oY F g gRm
62 § dI9 & AW F gAg a9
aREET & 9T g oW 91 @
AqIETAT Sfr—3 a1 § F@a
qFA AT g3 ag Fare fear
f& =mmam Fifeni % wfa g
graf & @fww g qwr fag g9
FL RN 9 | ag gA &7 Asar
1T QT | g .ag aifge 4r
fe g3 Tz #1 uF WA ¥ TG IV
AT AT W &Feq  FIAT AMEQ
qT 1 I F A & AR Fga A7
T g AR Y E@r f6 ogmo oA
F @MT IAF H agd @Od AA%
921 | FmAerarfasi & sfa @)
ez T weAm gAr aifge aifs
g ¥ oWt 7w ' § A
gaarali w1 gern & fuw wifww
SN IS j

39 s W faoft gfwar #vo
wifo Yo fafteg = & & 1 w#
¥ g2 FFT ¥ W7 4@ 93 oA
3% ¥ & gwdw wwar g w5 dvo
oifo To A & & 1 fazelt fwm
afeq @1 Y s H omegmw ¥
TET ®Y oFEId g o feegm
& fasis g9 7@ & fou swmare
FIST &AAT A@T & | G F
Qe FFEr [iW FW AT F{ET
wAr =gy v & dear qar
FCE Bt F o #Y g fawran
wigar § & o1 AiEr wex W&y
g wigy & wiiw (wg) ¥, DT
fag, 99 &7 aF@Tagr gmd § &
st 9fmm ardws g€ F qw &

T OW O T9 FY gEdd W E ¢

f

A
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¥ AFator AT & T ¥ gSAT
argar g % 91 99 @1 A aieEr
qey A, Tz g F FAT A
w1 g fF few @ 8 vfaas

HTE AT aﬁ‘r gy =W wAdd A
3’ ] : . . Ve e

¥ AndE F ar? ¥ «ft geare
N AE WA ATAAT AEAT F |
fpar @gd fadrag ¥ & 1 ST
TR<5® & sma I@q ¥ fqaq
g\ 9va g F1 fREr AEs
¥ ufa " fwsar mwEs F SV
gamdr § Arwdr ¥ owAw wfa
o1 gfeRm g 7 ag § I ¥
gk AT 9T AEAT AGAT F o Fal
fF ard-at & g e ef aEr
11 - S T PN

§ 74T F FRT F IF oW
gard A fasivamd @ § v ma @
yag I aAfys mard il
™ OH ®a I3 O OTHET &
gqY weuraw wy Afedi #1 oIge
Tawg g o osq & aeit &
T qar & @wdr g, dfww Sw
% fag watg «ff four qar &
o g% Ammee § fod oF g%
GEY # qm g & 1 war Y
ag oY 3397 g§ ¥ ar &
@ & agt wmwor §ir =g,
Fefggagsdm g afgy ag =8
gur g 1 S ger wegw fRdrw
F A& AdY § IT F ASHET WY
Afre #rEET & o=er g
Ig IR FEA qEA® UK @ X
qTT IEW §aEt 1 S=r §Ew
e T §, w3 qer w4 g,
qifws sEdr g 1 dfEw 9T Ay
AT ¥ wtg wg gsar g ¥
W o q3Fr N qfma awdEs
H A mAT v oW ogw W
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Hazqdr @Y, Y g @ feeely
7§ gur ¥ T=eg g, «@an f=m
agi & dfwa At g AR
¥ ogd wd § 1 wlAAm wgraRd
A AHARTE N HITH ST & TEHA
g1 ARSI § 3 & fascly
F Tga § Faa gurdr ady gfee
FATEN AFET A
i &7 gfee =g g1 wifgg
gt gfee ag et afgm fw
g & mag & Amieh a@gr § |
3T F1 awra wfywe § )

T Ao SO ¥ qAW Aig uW
FAFA AT TFA g ¥ AR I{H
IRAFP AT 9@ Ry #
SE AHA § g axg ¥ av et TE
AT AEAT AfRE oW GweE @Y
AT FLAY L I AT A |
9 g #oaga ¥ fadamr o
T ARIFTART T MR @A
w%qﬁ'«:wﬁwﬁqz ﬁﬁn:t

T A & wa o B
AT qT ATAAT WY ST AT AR
AYAT T %:naﬂ‘gq |

=
q

”i’vv“"'—: "L_w. k3 e

st sfto #fo Wzt . Mg WA
Wt agt A g A &) s, &
FETAENE Fag 97 FT o= 8 )
I want that the Home Minister should
be here. Should he depute Mr.
Makwana? Mr. Makwana is a good
friend of mine. But the Home Minig-

T ﬁ*r;'f' By B
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[t Sfto o wgeramt | -

ter should have come here. He should
have at least some respect to this
House, : :

spErTa: Hyw F I
ggAd § WA ¥\
SHRr YOGENDRA MAKWANA:

There are two Houses of Parliament.

He is busy in the other House. The
Home Minister ig there.

SHR; G. C. BHATTACHARYA
When such an important subject is
being discussed, Giani Zail Singh
should have been here,

. SHRI YOGENDRA MAKWANA:
He is in the Lok Sabha. How can he
expect him to be here?

e i

SHRI G. C. BHATTACHARYA:
1 want your protection and your ans-
wer, Sir?

MR. CHAIRMAN: 71 do not know
whether you will get more satisfaction
or less satisfaction. Let us hear Mr.
Makwana. =

SHR! NAGESHWAR PRASAD
SHAHI: He is more than Giani Zail
Singh.

SHRI JAGDISH PRASAD MATHUR
‘(Uttar Pradesh): Even in the pre-
vious Congress Govérnment the Minis-
ter of State was more powerful than
the Cabinet. Minister in the Home
Ministry.

sft dvier wewror : awTafy wEE
B aE W TT qRE A AR
5 s arfs w@X wed
w3 e =fm, i 9 oo &
Far T W e g, s ae awg’fw»’t
Tt g, S 4% g W
BTz F 19T FRFR F TG
fear  (nterruptions) FgE ot ¥
S wgr oW wg A @ W &
Y g ¢

- Lot

:W
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“My heart is with the people of Bom=~
dila.”

SHRy1 RABI RAY: Let us dlffe.t on
that point. |

] |
*f AW AFROT ;T aqw
T I F [T FET HIST A
g1 arg Hefma o o gt W
ff mxgaam & fady o 1+ g
s faaey fawwfa® &1 wwemr @
fes o NI g aw
AR A F 1 A W F aw
T g7 39 ¥ F1T J@a § | Afew IEF
AT WY S URETST WY g A
2 sRksgnme Hgw A IwErd
ﬁém@ﬁa’rmaﬁmﬁmﬁ

Fafewre W T FEA A G
T waﬁmﬁn l
SHRI NAGESHWAR PRASAD

SHAHI: With your permission, Sir.
g # #gEw g A §
e Hag qwr § frdw feg o
¥ Y wEr dvw § 0 q@ *R
w® EfHF wr @, smaER ¥
woaw g A g
foreign missionaries financed by the

CIA are functioning there and they
are leading this secessionist move-

menty g7 TW Y mmmm

e o

oft AR wwwTT : 99 AW
Y grew 7 qaTs gy Ay Afe |
(Interruptions). '

SHR;y G. C. BHATTACHARYA:
No. Under what rule? (Interruptions)’
Now, you have to give a ruling. The
Member says that a foreign agency is
operating there and trying te dismem~
ber this country and he asked whethar

!
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it is correct or not. Under what rule
ean this jnformation be held back
from the House?

SHR; YOGENDRA MAKWANA:
I8 ia noy advisable in the public in-
terest. The Government certainly. ...

(Interruptions)

SHR; G. C. BHATTACHARYA:
No, Sir, you give your ruling. (Inter-
ruptions),

MR. CHAIRMAN: Mr. Bhatta-
charya you must understang that
there i3 a certain responsibility on
the Government and the Ministers of
the Government cannot make all the
statements about everything in a
House, especially where foreign coun-
tries are involved,

and aspersions
which. ... (Interruptions).
L Y
SHR; NAGESHWAR PRASAD
SHAHI: This is a question of the

integrity of the country. (Interrup-
tions)arg T Y AT FT qaTeT &, T
AT ATEE ¥ A faur s aswar b, ..,
(Interruptions)

At dto graaREn [WH ;- TTH-
Ao I A @ =TlRe 1.,

(Interruptions)

MR. CHAIRMAN: No, it would be
enough for the Minister to say that
he is bearing all this in his mind.

SHR;y G. C. BHATTACHARYA:
How the people of this country will
know, Sir? Where a foreign country..

(Interruptions).

sttt : AW gEw a8
ot fF T WTLT GIHX F HeAY AR
WA FmgE R g i
o =k, To T T A TG l
gfrfrd N ol § ok fRe
famafal &g awr s @
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stawafy : g @ AT

ST W kA 9§ 9
weafas & .

SHRI G. C. BHATTACHARYA:; I
am sorry. If the Prime Minister had
been here, if the Home Minister had
been here, they would have imme-
diately admitted it. Mr. Makwana is
not in a position to do it. He ig not
doing it. He is feeling diffident. This
is not the way. A foreign country ig

. .

(Interruptions)

trying to dismember - this country.
(Interruptions)

SHRI NAGESHWAR PRASAD

SHAHI: Our question is direct.

Foreign missionaries backed by the
CIA are leading the movement of

secessionism.

SHRI YOGENDRA MAKWANA: I
am very specific on this issue, that
foreign agencies are working every-
where, not in this country only. They
are working everywhere.
tions) Let me complete.
tions)

off Tt T : gEmfs wEEd,
AT AT TG 9T, . . (Interruptions)

Whether he agrees with usg that they
are very active, the CIA?

(Interrup-

oft qumfe : fafex aww
I g feerd o

SHRI YOGENDRA MAKWANA:
You don't allow me to complete,

FEr A foeely § FH FEATHATEY 4
gg T TTERT & 1 WEam
T AT TEH G T AR

it IWZ wFamon ¢ A9 WY ag
ar 2 Wwmg @ wAS
airgs ¥ wEA A fgr & ami
SR ATATE 1. . . (Interruptions) whirge

M IV AT E N U AT FY gBT

Faw H (Interruptions).

(Interrup- =

st T ofwE, Fgt ww o
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syt o, Afrge F Sk #
Fared | . (Interruptions).

SHR] YOGENDRA MAKWANA: I
was very clear. They are working
everywhere. They are working here
also. 1 was saying it. But he ig not
prepared to hear me. That is the
difficulty.

it s forg TR (o ) ;o

AqET qgd, Sfafes f@weT @t &
aq ™ ...

* (Interruptions).

st qwafa :  sroeeT S gEE A
8, ATOET FHT  HTHIT AT AT

ot weia fag wreg ¢ S T
FMAMAG L, 98 NI T a9 @
g zafae & awr | - - - (Interruptions)

The question is: is the CIA behind it?
fg L (Interruptions).

SHRI YOGENDRA MAKWANA:
Afgr #1 W& dF g &, TS
feafawr weaw § 1 ST FETE
11 d/@ & @48 g fag
gag a9 @@ fgg § §
Two-third of the population, that is,
7% lakh people, live in the valley, and
the valley area is only 700 sq. miles,
whereag in the hills gne-third of the
population, that is, 3% lakhs, live, and
the area is 870 sq. miles. Now the

land is less so far as the valley is
concerned and the population ig more.

it fora = A (fage ) =verer
FAr & a7 Atz ., . (Interruptions)

iy ARTeE W 1 am replying
to Mr. Rabi Ray, not to Mr. Jha,
Fg THN  #® ogEw oGt §
1 A F oI T RN 2

[RAJYA SABHA]
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ff gw A faw T @ b
F  gfaaw Sfgd | S| 99
AT 7 aTee § T # LT TR
# gfq@esr ¥ o A9 § 1 TEHe
wTE ifear ¥ sl S afEEw

# 9 w1 fase frar & g
st fora =+F AT ¢ TEELT AT
SRR * (Interruptions). {

St QW wFATT 2 ST IR
§ o EEey Y dww  fooEwe
FTr oW fRemd) orEEew  wavEy
gfadsr W& ag ST AW #T
A9 &\ AT WA B gAY 4T
gy o RS g W g
FMifs sowr ThTfaw saawEe
AT & | W TIEuAC N aw gl
I «w afenfaa e S )

My : WA F TG
T OWET | ;T WA WERA &
e § wmm g fe Afrge ¥ e
Het SFEET Ggr ¥ i wiEeT
Tagmar &) &7 sl #er
AT F SEr g e o t

st sfto ®ro WETTE™ » B L £
SR CU M S ) S S
We are now feeling that absolute in-
j_ugtice is done to the subject.

SHRI YOGENDRA MAKWANA:
The present Chief Minister, Mr. R. K.
Dorendra Singh, comes from the
valley. The Meitis who are living
in the valley are all Vaishnavs. The
people in the hill areas are Chris-
tians. Because of this reservation, as
I pointed out in the begnning, the
tribals are more in service compared
to the local population of the valley.
So, there is a grudge, and the Chief
Member might have made a statement
in that connection.

|
M : gEw ag d fF
TR ¥ Hi99 3 § ) S q@i F

}
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WA & e Wl W@ T &
IR aiRkET A geange
T A E AR gEEy gt o9
FO9 FAAT FEW  * fEgaTs WiRAT
T E q1 AW AT el wr STwn
9 A gH Fa@ | ®T ;T
-HAT AT ¥ Sa< ¥ g E 7
He hag not protested. He has not
pulled up the Chief Minister The

Prime Minister should have pulled
up the Chief pinister.

SHRI YOGENDRA MAKWANA:
It is not the Congress (I)- Chief
Minister who has made this state-
ment. It is Shaiza who has said it.

© oY Tl T Ag @ TR ETe g
qg T F TEHAT F faerrd T 1wy
wgEr A ogam feniae s
F gFaT ¥, T ¥ fagems &)

SHRI YOGENDRA MAKWANA. It
is not the present Chief Minister.

stwt@: g oAmw W
st wfewm wfgd ) w@ e
N uFAr F fgems g1 geRfEr &7

N W% It is anti-national.

SHRI YOGENDRA MAKWANA: It
is the past Chief Minister, Shaiza, who
hag made this statement.

SHRI G. C. BHATTACHARYA:
The present Chief Minister has made
it.

T . AEEr SieEw
Fifgr 1w gk gumfa § W
T FoqrEq Feirse § | WOE!
T WZwm FEl Tifgd wiE
T AT AT o § )

st et

AFT % AT
frRr ot ad - 2
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SHRI G. C. BHATTACHARYA; The
present Chief Minister has made the
statement and it has been puhlished
also, It is a sorry state of affairs,

ot W T AiaE Awel ¥
gl F arr difsq § g9lax we 38
ga  faar g |

SHRI YOGENDRA MAKWANA:
My information is what I told you.
When he contradicts it, I assure the
House that I wili find it out.

SHRI RABI RAY: Has he gone
through the statement?

SHRI YOGENDRA MAKWANA:
No.

SHRI RABI RAY: Why notz To-
day we are discussing the NGrth-Eas-
tern secessionist movement.

T E g A gewnge
A AR FT EHAT FQA S | I
FE g VFEE wiEew B agear
AT & AN Ig TN g9 F TRAH ;T
ST & | 98 FT FARI WA AG! AT
fF 59 W™ 9T W g T AWl
989 0 ! U TR §aT 0.

‘Why has he not come prepared?

SHRI G. C. BHATTACHARYA:
And, Sir, he does not know that the
Chief Minister is supporting openly
and publicly the secessionist move-
ment.

MR. CHAIRMAN: I cannot ask him
to give the reply which you want,

SHRI RABI RAY: Not what I want,
but, the point is, what you want. We
are discussing the secessionist move-
ment in the North-Eastern region.
(Interruptions). Please hear me, Sir,
for a second. We are discussing at
the moment, the subject under dis-
cussion is, the secessionist movement
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in the North-Eastern region and‘

Manipur comes within that region ang
the .Chief Minister is on record as
having said this and all the Delhi
newspapers have carried his state-
ment, I do not understand how the
Home Minister can go on saying con-
tinuously that it escaped hig notice.
;?-Iow can it escape his notice? Iow
ig it possible? How can it escape his
notice?

'SHRI G. C. BHATTACHARYA:
Sir, I want to know whether he is
‘speaking in his personal capacity. He
always replies ag if he ig replying in
‘his personal capacity. What impres-
sion the whole couniry, the people
outside, will have when a Chief Minis-
‘ter is openly supporting the secession.
ist movement and the Government ig
net doing anything? (Interruptions).

SHRI JAGJIT SINGH ANAND: Sir,
people who have been given a chance
are intervening again and again. (In-
terruptions), L

THE LEADER OF THE OPPOSI-
TION (SHRI LAL K. ADVANI): Sir,
it is not merely on this specific ques-
tion relating to the Chief Minister’s
statement, but even otherwise it seemg
that the Members are very much
exercised over this secessionist move-
‘men¢ in the North-Eastern frontier
region and the Minister ought to have
done his home work well. Perhaps
it would be better—it is already
1 o’clock—if we continue this debate,
a full-fledged debate on thig particular
question, later because a number of
Members are interested in it. We can
have it after the Home Minister has
gone through it in detail and comes
prepared for it.

MR. CHATRMAN: I think it would
be better if the honourable Home
Minister were present here...

SHRI LAL K. ADVANI: Yes, Sir.
“Thank you.

MR. CHAIRMAN: .. .because this is
a very serious matter,
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SHRI G. C. BHATTACHARYA:
Thank you very much, Sir. |

MR. CHAIRMAN; It is a very ser-
ious matter and it seems that the
House is not satisfied with whatever
has been said and, therefore, it would
be fair, as Mr. Advani has said, as
the Leader of the Opposition has gug-
gested, if we have a proper discussion
on a very important question. (Inter-
ruptions).

SHRI RABI RAY: Next week, Sir.

MR. CHAIRMAN: We cannot shut
our eyes to this.

SHRI LAL K, ADVANI: Yes, Sir.

MR, CHAIRMAN: We cannot shut
our eyes to this,

THE LEADER OF THE HOUSE
(SHRI PRANAB MUKHERJEE): In
that case, Sir, the calling-attentio
motion will continue? :

SHRI LAL K. ADVANI: It need
not. It may end here and we can
have a discussion later on.

MR. CHAIRMAN:; We can have a
full-fledged debate on this. i

SHRI JAGJIT SINGH ANAND:
Sir, those who have to speak have
been left out then. There are two
Wways now. One is this: Lef the Minis-
ter come here at 2 o'clock and let the
calling-attention motion continue.
The other is that there can be a full-
fledged debate. If you are suggesting
that, then the calling-attention mo-
tion today must be finished. It has
happened twice before. It happened
on the first day and it happened on
the second day also when the calling-
attention motion was managed 1ik¢
this after two or three people had
made their contribution.

MR. CHAIRMAN: There are only
two more names. One ig Mr. Pant and
the other is yourself.

SHRI JAGJIT SINGH ANAND:
After that, Sir, you accept the honour-
able Leader of the Opposition’s sug-
gestion for a full debate. ‘
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MR. CHAIRMAN: I don’t think that
MIr. Anand will be satisfied unlesg he
is heard. So, I think we will continue
the calling-attention motion after
2 ¢'clock for 15 minutes.

ot = == & ;A aw T
fafae @ &fsdr

MR. CHAIRMAN: I would request
my worthy colleague not to give more
than 15 minutes because the Prlvate
Members’ Bills are to come,

SHRI JAGJIT SINGH ANAND:
How is it, Sir—excuse me, Sir, kindly;
you were not here that day—the other
day, on a calling-attention motion two
Members, who belong to no group,
got one hour and ten mmutes? (In-
terruptwns)

: MR, CHAIRMAN: I know.

'SHRI JAGJIT SINGH ANAND:

But now you are saying that it should
de finished in 15 minutes. Fifteen
minutes for two Members? There
should be some fairness in the dispen.
sation of justice. I would abide by
whatever you say, even if it is 5 min-
utes, provided it is for everybody.
What has happened, Sir? Tt has hap-
pened day after day. It happened
the other day and it happened yester-
day when Mr. Kalyan Roy had to
physically stop the proceedings of the
House, Now, only two Members are
teft and we have to finish within
fifteen  minutes? (Interruptions).
Members who have already spoken
get a chance again.

MR. CHAIRMAN: Mr. Anand, do
you realise that the first person, Mr.
Bhattacharya, will have more to say
and the others who follow will only
repeat some of the things? More time
was given to him to draw attention
in a hroad way and then to others.

SHR1 JAGJIT SINGH ANAND: 1
am not criticising him, Sir.

MR. CHAIRMAN: The
stands adjourned till 2.30 pM.

The House then adjourned
for tunch at one of the clock.

i1 RS—6.

House
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The House reassembled after lunch
at thirty three minutes past two of

the clock, Mr, Deputy Chalrman in
the Chair. -

vy

MR. DEPUTY CHAIRMAN: Call-
ing Attention. Mr. K, C, Pant.

4

"SHRJ K. C., PANT (Uttar Pradesh)’:
Sir, 1 am very glad that the Home
Minister is here. And I think I would
reflect the views of the House when
I say that this question which we are
debating—the problems of the North-
East, in particular the secessionist
movements in that region, merit the
attention of the Home Minister. Sir,
it would be dangerous if there were
any sense of complacency in the Gov-
ernment in regard to the developmentg
in that region. Sir, the North-East is
a sensitive area. It is a border region;
it has international boundaries with
Burma, China and Bangladesh, ang it
has had certain pockets of insurrec-
tion. ever since Independence. There
is a history of years of insurrection
and violence in certain areas. The
numbers involved have been small.
Nevertheless, because of various rea-
sons, amongst them the interest taken
by some foreign countrieg in adding
to the destabilisation of thig area, this
kind of insurrection is continuing jin
certain pockets. Sir, a question was
asked about the foreign missionaries
and intelligence agencies in that area.
1 would not ask any details about in-
telligence work because I realise that
the Government has limitations in
furnishing information about intelli.
gence work and agencies of other
countries, With regard to foreign
missionaries, there should be no hesi-
tation on the part of the Government
to furnish to the House the requisite
information, Sir, there is absolutely
no compulsion on anybody in that re-
gion to give up his way of life. It
is a region which has a rich tapestry
of culture, many religions different
tribes and very colourful people. In
that region, Christianity is also an
jmportant religién. T think that the
gecular-minded people of this House
would have absolutely no objection
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Whether anybody is a Christian or a
Hindu or a Muslim or whether he
belongs to some other religion, The
question of Christian missionaries is
a very complicated one. Some years
ago, the Government had taken a
decision—I say this because I was in
the Governmeng at that time—thag the
number of foreign missionaries, not
Jocal or Indian, should be reduced in
a phased manner. ] should like to
ask the Home Minister whether there
are any foreign missionaries left now.
‘If so, how many and 'where and
whether that decision to phase them
out has been followed up over the
years? The region is rich in resour-
ces as has been said by some of my
other friends and the people are nard
working. They are brave people in
many ways. They are simple people
and that is why one has to be careful
about two things. Firstly, we must
have economic development and in-
dustrialisation. But we must also
make sure that there is no exploita-
tion of the local people.” Both theSe
things must go side by side. We
should he sensitive to the peculiar
problems of that area. I think that
one of the problems in the past has
been that’there have been very few
contacts 4t various levels between the

people of that region and the rest of
the country. They have felt isolated
and neglected. Whatever the Govern-
ment may be, there ghould be active
promotion of inter-change of visits
between that region and the rest of
the country. I am sorry to say that
many Ministers do not visit this re-
gion. Many Ministers perhaps have
not seen Mizoram, for instance. It is
not something which can be tackled
only at the Government level. Tour-
ism must be developed. Communica-
tions must be improved.

SHRI BIPINPAL DAS (Assam):
Some of the Ministers have not visited
even Assam.

SHRI K. C. PANT: For that matter,
some Ministers have not seen even
Lhandigarh.

[RAJYA SABHA]

!

|
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SHRI L. R. NAIK (Karnataka):
Have you visited that area?

SHRI K. C. PANT; Certainly, I
have visited it. I say all this not by
way of criticism. I say this because
1 feel that people in this area feel
isolated. I know that they feel neg-
lected. I know that in Mizoram the
word for an Indian is outsider. That
ig the normal way in which they refer
to an Indian. It ig very easy to blame
them for this. But we have a res.
ponsibility to get closer to them in
order to understand them. That res-
ponsibility is more ef ours than theirs
because they are in a cut-off region,
they are in an isolated region. There-
fore, Sir, without going into this as.
pect turther, I would like to ask
specifically about one question which
has been raised earlier. That is, what
is being done about the harnessing of
the Brahmaputra as a total concept
because it will change the econcmic
face of the entire region. There was
a Master Plan. I would like to know
whether the Government has given
any attention to this Master Plan and
whether anything is being done about
this. This is my specific second ques-
tion.

Sir, I am glad hat 3 Committee has
been formed at Delhi, a Committee
of Ministers, to look into the problemg
of that region. I should like to make
a guggestion that the Governor of the
North-Eastern Region should also be
associate with this Committee. He
should be called from time to time
because he is a common Governor of
all the States in the region. He is
the Chairman of the North-Easters
Council and, therefore, his associatios.
will make this Committee of Minis-
ters understangd the problems much
more clearly than otherwise,

SHRI G. C. BHATTACHARYA:
But not the present Governor. i

SHRI K. C. PANT: T am not talking
about personalities. I am talking
L ‘o e s . . E
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about institutions. I do not share my

friend’s bad opinion about the present’

deteriorated,

SHRI G. C. BHATTACHARYA: But
under his regime, the things have
deteriorated.

SHRI K, C. PANT: So, let us agree
to differ. Sir, the other point is ‘his.
Commiittees are all right. But the real
issue is as to how much more money
is the Government prepared to give
to the Region and how ‘is the Region
able to absorb the extra money which
is allotted to it, and to what extent
is the infra-structure ready to absorb
more resources. My own feeling is
that committees solve the problem
only to a certain extent. But more
‘resources need to be allotted to that
_area.

Sir, my friends have referred to a
‘number of questions. I would like to
refer to one other general question
.that a number of Inter-State boun-
dary disputes have been hanging fire
for a number of years. And, I think,
that in the present disturbed situa-
tion, it is necessary that the Govern-
ment‘s attention should go to these
ovutstanding problemgs lest at some
point of time they should add to the
general turmoil and confusion in that
area. The sooner these problemg are
tackled, the better it is for that region.
And, I think, the various Chief Minis-
ters will help in this process if they
are approached by the Government at
thig stage. Recently, Sir, I understand
that there was an exchange of fire
between Nagaland "and Arunachal
Pradesh over a border issue. You
yourself know, Sir, from your own
experience that there are border issues
which are outstanding. I know the
complications but, I think, these pro-
blems should not be allowed to hang
fire for so long that they explode into
violence on either side and then en-
gulf the entire region.

Now, on Mizoram, I would like to
know whether any pockets of insur-
gents are left in Burma still and if se,
the number of these who are still in
Burma, And also I woulg like to

[ 21 MAR.

1880 1 situation in North- 166
Eastern Region

know the number of persons in differ.
ent Stales who are stil] taking to armg
and who are still wedded to the idea
ot violent insurrection against this
country. ' .

Sir, on” the gquestion of Assam and
Meghalaya, I would not like to go
into the foreigners’ question here.
That issue has been debated here
separately. But I would like to point
out fhat the trouble in Assam has
added a totally new dimension to the
problems of this region. As I said
earlier, this region has faced many
problems since independence. But
over the years, specially after the
creation of separate States, things had
settled down and there was a distinct
improvement in the atmosphere, But
now with the turmoil in Assam, a new
dimension has peen added to the pro-
blem of the entire region. Assam has
always been a bed-rock of nationalist
sentiment in that region. Assam has
been in the mainstream of the national
struggle for ™ndependence. Assam has
thrown up many all-India leaders.
And now with the turbulence in
Assam, the problems have become
more complicated. Therefore, the
new wind of destabilisation which has
now become evident in Assam must
be checked before it becomes a whirl«
wind which involves the entire region.,

-Therefore, as I said in the beginning,

it would be dangerous to be complae
cent about the developing gituation
in the North-Eastern area today and
it is vital, absolutely vital, that the
Government must bend its total ener-
gies to sorg out the problems of Assam
and the entire region quickly and as
there is a good amount of response
from the students and others there,
one must take full advantage of that
to see that the situation is not allowed
to go on deteriorating over a period
of time. The economic blockade in
Bengal is a most unfortunate develop-
ment and it must be condemned be-
cause it adds an unnecessary irritant
to the situation. I hope that all right-
thinking people will condemn it both
in Assam and Bengal and all same
elements will see that this kind of a
thing is not allowed fo happen and
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that there are no repercussions in
Assam. I would appeal to the people
of Assam not to allow this particular
incident to exacerbate the feelingg in
Assam at this particular delicate
moment, : .

Sir, the other day I read that in
Tripura also a movement to expel
foreigners has started. This again has
a dangerous potential and one must
see that the Government of Tripura
and the people of Tripura are helped,
whatever the political complexion of
the Government there at this parti-
cular mome#{ of time, to see that this
problem also does not add to the
general confusion in that area, which
is growing.

So, Sir, I come t6 a few speciile

questions. The first of these 15 related
to China. I think the Minister of

State did not answer this question
though Mr. Bhattacharya asked this
question very specifically, and it is an
important question. China had been
giving training to various insurgents
and had been giving arms to them. Is
China continuing to do this even after
they have said that they want to im-

prove their relations with India? Are. -

they continuing to do it or not? This
is a vital questions from the answer
to which we can judge the general
approach of China towards this coun-
try and find out whether there has
been any change corresponding to the
professions of friendship, which we
would like to think are correct. The
other question is. S e s :

SHRI G. C. BHATTACHARYA:

Bangladesh jlso.

SHRI K. C. PANT: Yes, though
Bangladesh .is of a different category,
if I may say so. (Interruptions),

Sir, the other question is and I am
sorry to say that that question has
perhaps not been fully appreciated by
the hon. Minister, Mr. Makwana, that
for the first time perhaps the various
rebel movements in the North-East
are seeking a focal point in Assam, a
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certain group in this movement in
It is a small group and it
should not be confused with the gene-
ral movement at all. It would be a
folly to'do so ang it would be twisting
the whole perspective, if one did so.
It is a small group and this group Is
trying to establish contact with other
however small
they are, in other States. I think the
Government will not only take cog-
nisance of this thing but will do some-
thing about it because, as I said ear-
lier, if this spreads to Assam the
situation becomes far more uncontrol-
lable. (Time bell rings) Sir, you
have rung the bell and I do not want
to exceed the time. Concretely speak-
ing, may I ask, has the Government
thought of any initiatives, plan of
action or blueprint of action to ap-
proach the problems of the North
East, in particular this present tur-
moil because from what I have heard
in the replies given to the questions
so far, there is no glimmer of a policy,
there is no apparent appreciation of
the “seriousness of the situdtion and
the need to take the House and the
country into confidence, that the Gov-
ernment intends to approach the pro-
blem in a certain manner? There is
so much anxiety in the whole country
today on this question that a clear
answer on this point will be a source
of great satisfaction to the country
Thank. you. o !
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SHRI JAGJIT SINGH ANAND: Mr.
Deputy Chairman, Sir, first of all, the
dimensions of the problem are net
decreasing but increasing and in the
North East what is coming up more
and more is the will to defy with
greater vigour the Union Govern-
ment’s policies, I agree that those poli-
cies to day are those of peace and in-
tegration, But the Union Government
shoulq be well aware of what is com- '
ing. Why do I say so? I say that be-'
cause evidence of it is found im the
total isolation of all the national
parties and the local leaders in Naga-
land, Mampur Mizoram angd even in
Assam now, The hon. Home Minister
is well aware of it. An idea runs very
deep in Assam and Manipur that they ’
are a colony of the Indian Republic.
This is being freely talked about in
both the States. All this I have quoted
from the Indian Express of only 18 .
days ago when their special corres-
pondent visited those States, T
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The first thing I want to say is, .
after all somebody has to bear the -
responsibility for this, e fag Y,

T o3f 7 g”r Fla wew dfew |

"l wEmsy WA AR o4 -
For the last three decades and three
years, our country has been indepem- r
dent. The Congress Party has beem ::
ruling; the Janata Party has beem :
ruling: and then after that there was .+
an interim Government, For 33 years:
we have ruled this area in a manner
that it has got more deeply ingrained:
in those people that they are a eolony-+-
and that India is not looking after :v
them, S & foy faedr sadt 3’? e ""

foadt &5 ag v @t azF N
This is something which our Govern-v., .
ment has to answer for through deeds.
Then, Sir, 1 would like to tel] the
hon. Home Minister, who was not.
here, that the problem is not so s1m-: :
ple. Appeals will not do. The pmb-ﬂ,e
lem has been running sore, It is true-
that during the rule of the last but. ﬁ
one Government, that is, the Congress

-

-3
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Government, things had been better
in"certain measures. But in terms of
national integration, in terms of look-
ing after the sensitive areas, that is
the North-East, the record is very bad,
very bleak. That record you have
inherited. And after inheriting that
record you have tried to make some
attempt to defuse the situation, to
attend seriously to these areas in order
0 work out some sort of consensus,
But please do not be complacent.
Things are not going to be rosy.

The hon. Home Minister was not
here when Mr. Kalraj Mishra spoke.
He spat all venom. I am saying this
with all regponsibility, He was stres-.
sing for 1951 s the cut-off point. At
a meeting of all party leaderg called
by the Prime Minister recently the
consensus emerged as 1971. Although
this concensus has no scientific ra-
tionale, no scientific basis, for the
sake of agreement, except the Janata
Party—I would say except the RSS-
Jana Sangh part of the Janata Party
—we veered round 1971 in order to
take the country forward. o

Now Mr. Kalraj Mishra has said
that 1951 should be the basis. Now,
1 ask why should 1977 not be the basis
when two elections toock place in
1977 on the basis of electoral lists,
both Lok Sabha and the State Assem-
bly. Now that Assam also has been
drawn into the vortext of this move-
ment gver the last two months calls
for serious attention. Therefore, I
want the hon. Home Minister either to
contradict or confirm the statement
printed in the Dainik Basumati of
West Bengal, the statement of Com.
Nripen Chakraborty, the Chief Minis-
ter of Tripura. He said that while he
was at Delhi recently, in his talks
with the Prime Minister, the latter
specifically named RSS as the force
behind this agitation. I want him
either to deny or confirm this. And if
he keeps in mind what Mr, Kalraj
Mighra has said he cannot go away
from here with complacent appeals
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to- the goodwill of the Janata Party.
You should know these people for
what they are. This is my first ques-
tion, .- ‘ ‘ S { L
Mr. Kalraj Mishra talked of KGB
ang CIA in the same breath. This &5
the dirty trick of all those who want
to hide the shameful faces of the
foreign forces which are out to dis-
rupt our country, which from the very
inception of this country have beem
there to disrupt and to partition our
country, They were not satisfied with
the first partition of the countiry inte
Bangladesh, East Pakistan and West
Pakistan. Why I am raising this ques-
tion is because the Coupland Plan is
well known because the attempts of
the Americans and the Chinese tp have
access to the Bay of Bengal a govern-
ment near the sea, a government
which will be anti-India has failed.
Bangladesh did not fall inty the trap.
Bangladesh has not fulfilled their
aspiration. Despite several reversals
the pro-Mujib forces in Bangladesh,
the Awami League, still continue to
dominate the political situation in
‘Bangladesh; they are favourably dis-
posed towards India. And it is in this
context that the imperialist conspiracy
has gone further ahead. I want to ask
the hon. Home Ministey whether he
is not aware of the visit of Mr.
Goheen, Ambassador of America, to
this region along with the CIA agents?
Is he not aware that his visit hag led
Assam into the vortex of this trouble.
Therefore, it is no use mixing up
issues, the KGB gnd others. What is
the record of the CIA in this coun-
try? What is their record in relation
to Kashmir itself, in relation to Gosa
or other places? Sir, Russia is one
country which has stood by ug in
defence of our sovereignty, in the
defence of national integration, Now
the Chinese have joined the imperia-
lists to disintegrate our countey Hee
cause 3 big countrv if it remains ag
it is cannot be swallowed, Then, Sir,
he talked of deploring tNs movemsat
and the countermovement. v want to
ask him; who launched the move-
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ment? Is it that the Congress(I)
Party itself continues to indulge in a
sort of movement which was denounc-
ed by the Prime Minister herseli—
obliquely denounced, I would say, not
openly—two days back and the next
day the Congress(I) youth wing with
Subroto Mukherjee and others, orga-
nised a still bigger movement there!
Now, will the Congress(l) give up
this situation of hunting with the
hounds and running with the hare—
whatever be the phrase? It is the
Congress(I) in Assam which is trying
to support these tendencies vocifer-
ously and chauvinistically and it is the
Congress (I) in West Bengal which is
trying to overcome . . (Interrup-
tions) 1 am saying with all respon-
sibility angd I would not like these
interruptions,

SHRI BIPINPAI, DAS:
true.

It is not

SHRI JAGJIT SINGH ANAND: It
is true looking at the way you came
te instal your Government for a
narrow gain, I repeat that the Con-
gress(I) is playing one game in
Assam and .another in West Bengal.
It is trying to be chauvinistic in
Assam because this State has great
democratic traditions with strong left
movements. This State uptill now had
no counter-agitation, This is a State
where despite the left government,
despite the CPy and CPM forces, des-
pite the Bengalis being the targets of
the Assamese, there was no counter-
movement, We did not find a counter-
movement there. Now which are the
force in Delhi behind this movement?
Obviously it cannot be Shrimati
Indira Gandhi. Which are the forces
within the Congress(I) which are
going to split the party intp four facts
on certain questions ang two on the
sensitive question of defusing the
situation? When in all seriousness
attempts have been made both by the
Prime Minister and Gianj Zail Singh,
the Home Minister, tp defuse the
gituation, what are the forces in
Delhi—the Home Ministry must be
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knowing—within the ruling party
which are instigating the youth wing
forces of West Bengal to change the
situation worse. In this situation, L
would like to ask the hon. Home Min-
ister whether he is prepared to clearly
come forward-—because in thig House
there was contradiction; whatever
consensus hag been reached has been
largely because the Prime Minister
called the Opposition leaders and
other party leaders—with concrete
steps he propose to take to build up
on that consensus, to carry that con-
sensus forward, to see to it that with~
out mincing words those who are
responsible, wheher they are in the
Congress(I) or the RSS, who are out
to disrupt are squarely denounced so-

1980 ]

~ that this northeastern situation which

is full of dangerous propensities and
possibilities is not further worsened.

Now my specific questions are: (1)
Does the hon. Home Minister stand
for what has appeared in Basumati,
that the Prime Minister herself named
the RSS as the organisation behind it,
while talking to the Chief Minister of
Tripura. (2) Is the Home Minister—
he may not go intp details—prepared
to make a statement as to which
foreign powers and which foreign
agencies are actively involveq in it so
that the attempts of all such people
who are all out to disrupt the coun-
try are foiled, Is he prepared tc name
them? 1 am not for creating bagd rela-
tions or for worsening the relations:
But the question involved is that there
is an attempt to disintegrate the coun-
try. So name the powers and agen-
cles who arg out to disintegrate our
country in a manner even the peoc-
ple of Assam would not like because
Assam, as wag correctly put by a
previous speaker, gave very big lea-
ders to the nation. Assam has never
been affected by the type of secession
movement which is carried out in
other places, If that is so, why is it
that this has caught up in Assam?
Who are the people behind this in
Agsam? Which are the forces even
trving to get the Assam youth to their
tralning camps outside? Whethor 1t 19
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.one country or another, we would like
to know who they are,

Lastly 1 would say: Is the Minister
prepared to name the forces in Delhi
which are instigating the forces in
West Bengal—within his party—with
a very base motive? I must spell it
out. The motive is to create a law
and order situation jn West Bengal
and t; create conditions where the
. West Bengal left front Government,
‘the present forward-looking Govern-
ment, the pro-people Government,
after the Assembly elections in nine
States is over, can also be toppled.
This is a dirty game. Now is he pre-
pared to name the forces and guaran-
‘tee that such dirty games which go at
‘the very root of integration of the
«country will be foiled.
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We attacked them always.
|
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SHR1 JAGJIT SINGH ANANID:
Why is he side-tracking?

SHRI SYED SHAHEDULLAH (West
Bengal): How does he absolve him-
self of his responsibility towards Mr.
Subrata Mukherjee, so long as he is
the leader of the Congress(I) there?

ot snTdhe SrTE AT
|1 aF AT AW Ay ® g, 3afag
IAFT HHTIT @I |

SHRI JAGJIT SINGH ANAND:
What a compliment from the RSS to
the Congress(I)

|
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Igix wg fF  wAg-arg w1 w09 Qv
g8 §, AfFT a7 aQaT I Ay

g

ot ol fag wee o
73 19 gad § 980 5 5 g
YA ATE FLATAT AT Al weArar g ?
e e feg ¢ e B -

MR. DEPUTY CHAIRMAN: Mr.

Anand, please do hot interrupt. We

have non-official business to attend to,
after all. .

writ i Fag : e fedYy srr:?z
fasr #Y v gamra wrdt agy avey a
ag faet ora'adl § awar 1 97 Q9
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74t g1 aFar q1 wia fF saf awify
A1 5T IR%0 398 & faArs g
1Ay ag T-FriewSq Arorw gagTwrar o
§ IAFT LA 7T FAAAT | KA AIAT
39T TFEFT ) SFE ) W
Wzgarg 1 3iF ATAT &1 FF
75T gued & 1 wfFa gy 3l #),
g uTel &, g fIOgi /1 AR =urATa,
uqd fq9r17 ¥F2 FH® F1 wita 95 I
FgF g afws ggd arzdm af
gt =ifga, vz w&f T =iy,
IR-Frg Ag7 g 9fer 1 g7 ata
g9 A7 atad § 5 qre-se adf Wy
arfer, #1% wg9g 7 g =rfge 1
wa &g A1 warw fF57a 71 gwAT AT,
fsa siwg o @@l w9y, A
¥ ug gay Arg g a1 suay @y e
w3d &, g9 ot farer 7@ & f& qar
arggT gt gt wsteT 1 3R FE
YTHRTT AT HEATT FT FET @AY
g1 9 I1q AT aF gAA a9q § 7 (5
gar ATIHT Y FHT TEF AHT T—
AfFa a3z 3@ TTF ¥ ATHRT FWY
T ar adt fadar

ft soeita fag W : gw wal

wh

aw o fag ¢ a1 oy aRE a6

5 gw g7 oW FA g F7EF

IR gl fmfaomMEm FoAE o @
T F GV FE Q@ | A FAE
ST w1 Y AlgA § gaw W wIAH
e ga¥ /FFd F1 A AGA-§ v g
M Fg @A FR TRy 7@
R F g faaf®r T & X o@d w0 A
fe oa 7 e gER ATH 9T BIAT 47T
FF F) fgeaa 7@ LT 1 ST Fe WY
FYAT § 98 AT qFeaq &, T & FHL@T
y gxur ¥ F@t g, faetwe qwwm
FT &, 9 asdiw w1 ¥, WA
gz FATdT § @1 FB FIO § 4 WA
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 [wray S fag)

HT 93 <R & 5 A fear w0 &
& FT @ qTAq € Y gF smg F
I97 TgHT =gy € |\ %g mwa frewmw
Fwar g1 ¥ FAAT SiwT FEAT §
f arfaua = g7 arwal ¥ &0 § 9
agt a7 fetedn Ga1 #7@T =ARA &
AT T gatl fra 7% & sr‘r a‘aar LEA
ZAT |TEA &

U AT AT AR AT § FAar oFT
FTAE AT &1 17 § 77 58 (F @13
3 gw g frar) soaTa A7, I
A T aF 39 gaeat & fag ¥ 78)
fear | § fa gaar Fgar g I* 39
qREAT § AT 30 AT & 1A FTHIT
TG EIFT, AT ET § ALTA@A F3F
I ARIT F qUF wg wTdl, 79T 7L
wifg & fog @@y sarg =& FT a7
agi Ay aaTiedi F 1w wea gl <@ar
78 99 FQ ¥ wilq & w9 @I § /<
Iq aog ¥ e @1 § % wreng fgegeara
¥ #T0E #1 qLH1T T AU FTH ISTT
AT gF AW F OF &1 e fFwar 77
aq F T OF Sar  =gagre fwar o
g aog ¥ o wifs ¥ww @ &1 A
Y gARwA gia & a8 Hae qTatH §
i d AT sivg g W g aFd
&1 g 91 faegw w=a § 5 e
F AT § gua fae & et
fagtar § | STl 9 7 & L o
1T AR g1 e 5 AAgT F Aqsw
L S

it warite feg woee ;89 f‘agrr
#1 T faar ar ) ,

writ dm fag o € SEIR Wi
wede fgar § 1 @Y ag 6-3-80 F
gfzaa vaadq ¥ 9137 AT ITFT FRI-
fermn Wi § feard fw g

Eastern Region

FrE Q4T dene At fear &1 Tw ara
F fag arg faear =@t &< w1fge @

St arT Ay fagy & F7 W@ ¥
Su fag gw 2@ & 1 g a7 fowrd
# #g) faer i ag 3zdie fagasg @
71T A fFw awig & =@ 7t

guwwmfy T, FgRgE g =T
FGAYA LT F qvae FGa 1T @l ar
SH aFd A &1 AG 7T AT 1 97 ST g9
s 1 Sl F@ W E, ag ST WG
WE ! IAFEF AT A agq STAFIE
g A ag o saewe ¥ faw Teiwe
AT AT 9§ 9T FTH AT TGI g7 AH
F;itF agi o< swifs g | agi 9T g
aE® & wifs " 9% & FTw S« ¢
# ug Fgar wigar § fr sw @hw &
g g fFar w1 s® qe g
ZaSTH FT W@ E | | | i

sft to Wto weee  : Wg @y
ST o a7 QAT 5o ATy v gy a4
qg g F1% GEA H A w1 oHa
TR a1 T TGN, 9g T
g |

wret e ey . Swewofr oY, g2
W oag wr @ A & WET 9@y
AT 9 T g AT qEAl F 9T m
@I | 99 % H1¢ fafaue gt sare
g 2 |HT | WU AT T B
ware & a8 ar g W 9HY e
|/ 1 @7 T F qE 7T T A
g gt |

st oo @Yo wEeTeTd  : &g &Y
TIIHT FETEAT a mwﬁmi‘av

2 ;

w5 fag oY aga
& g o _gere 99 1 {few v av

o
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TEHT FIS T TG Ao qHT A A
F1E Fg goar g FF It ogar g€ W
T FIE Fg AT § [F HeT 7T g7 !
gTee qiveq FT T 9 S
ISTAT 9T | Ig Fgd & Ag@qy gard
g\ 9T GFRA A IAH AA &
. f sw AT Y FE IR TAEE Fvanay
NI ARG gagoam w® §
T TITAT FT FIE AT &Y 74T 97,
IR Fg1 5 wEnT=T FT A AT
€Y 7T 9T | A FGT AOYAT A7 AT
A g € g 1 Y qer Afaat
FqEa AT CIE ! ST A § K
fawamg fewmar g % foan 1 1€ T
gl & 1 98 wwen oeaer faue
TG |

SHR1 LALSAWIA (Mizoram): Mr.
Deputy Chairman, I am grateful to
you for giving me this chance to
speak. Our subject today is very sensi-
tive and, therefore, 1 would not say
many things. But I would like to make
some points about Mizoram, firsi of
all, T T

- s

We all know that Mizoram is very
tar from Delhi. Most of us do not
know the root of the trouble there.
First of all T would like to mention
‘that it was due to the negligence dur-
ing the famine that took place in 1960.
The people not only felt the negli-
gence, but the negligence still conti-
nues. At that time theres was no pro-
per contact between the Centre and
the State, From that time this upris-
ing came into being. Unfortunately,
the Centre took 5 wrong step by
zending the Army people to Mizoram.
‘They committed all sorts of atrocities.
it is unimaginable how these took
place. Many villages were shifted and
groping was done there, When a vil-
lage was shifted, the Army people did
not allow the poor village people to
carry with them their paddy, clothing,
etc. They were not allowed to take
anything. They were shifted to other
villages 30 or 20 miles away at gun
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points. They lost all their belongings,
which means that they had to start
their lives from the beginning. This
was worse than even death. I do not
think this has ever been experienced
in any part of India.

Here we talk of atrocities in many
places. I have been keeping quiet
listening to these because all these
atrocities which had been mentioned
here in this House are nothing in
comparison with the atrocities we had
in our place, Of course, to these atro-
cities we were used. We were used to
them and whenever it happened here
and there we did not do anything and
we could not do anything because
the Government never took care of
us. Till today, there has never been
any inquiry. It is always stated from
the Government side that all these
incidents had ‘been caused by the
MNF; but it had never been proved.
Regarding the secessionist movement
also, mention has been made of Mizo-
ram. But, in the case of Mizoram, the
leader of the underground movement,
Mr. Laldenga is here now in Delhi and
he is kept as a hostage waiting for
talks with the Prime Minister which
we fee] should be held ag early as
possible. 1 understand that his cases
were also to be withdrawn, I do not
knoyw how far they have been with-
drawn. 1 was told that he is still go-
ing to the court. Regarding our pre-
sent Chief Minister, my friend, Mr
Rabj Ray, made a mention of his
loyalty. Of course, he was a brigadier
in the army and he should have been
loyal. But, when he came out, when
he came to Mizoram, he had a soft
corner for the MNF people. He started
the Human Rights Committee. He
formed the Human Rights Committee
of which I was also a member. Then
he dig very well, But, when the emer-
gency came, he was arrested. When
T asked as to why he wag arrested, 1
was told that he was the man who
encouraged Laldenga who came to
India for peace talks, not to put down
arms and, most probably, that was his
loyalty. And, Sir, he submitted as the
President of the Human Rights Com-
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mittee many cases of atrocities. Of
course, 1 quite appreciate that. But,
in spite of that, his son was in the
MNF for a long time. Only recently
he surrendereq and, when the emer-
gency came the brigadier was arrested
and was kept in jail. When he came
out of the jail, the Janata Govern-
ment used him to fight against the
MNF and, at the same time, his son
had already surrendered, That was
why he could fight against the MNTF.
It was in the papers also. The Gov-
ernment has now found a leader who
would fight against the MNF. In my
opinion, Sir, this MNF movement
cannot be stopped or this sort of a
movement cannot be stopped by a
strong-arm policy.

Just one minute. There jg a great
necessity now for a talk with the
Prime Minister. Yesterday also we
tried to meet the Prime Minister to
initiate talks with Mr. Laldenga. But
up till now we cannot meet the Prime
Minister. So I would like to request
the Home Minister also to meet Mr.
Laldenga. If the talk is still suspen-
ded like this, jome obstruction also
may come into being again, because
last time there wag a talk and it was
sabotaged, It is Brig. T. Sailo who
recommendeg to the Government to
snap off the talk. So the Janata Go-
vernment also stopped talking to him.

And up till now there is no talk. My

people at home are only waiting for
thig talk., We want peace, and I do
not think there would be any diffi-
culty for the Government also to set-
tle this prohlem, because it has to be
settled within the frame work of the
Constitution of India, and for that
purpose, Laldenga, the leader of the
underground, alsp came to Delhi a
long time ago, and pow he ig still
waiting, He ig also very restless
now, because the talk has not yet
started. If he is still suspicious, why
not prove it, why not prove it at
once? The Prime Minister already
committed that he should be sent
back if there cannot be any gettle-
ment. So if there cannot be any set-

l
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tlement, let him be sent out or leg
the Government do whatever they
wanted to do. But let it be proved
soon, otherwise there are gome ele-
ments who are trying to spoil all
these talks which we are very eager
to have.

We have been having curfew also,
since last June contthuously in
Aizawl,

It is a very long curfew—from 9.30
to 5 in the morning. Aizawl js gtill
under curfew. It is the longest cur-
?ew in India also. We are still hav-
ing that, It ig up to the Government
to see and fing whether there can be
any solution between the M\N.F. and
the ‘Government, : .

One more point I want to raise.
'?he Home Minister stateq that there
is one foreign missjonary in Mizoram,
which I am not aware of. I do not
know how far he would be able tc
have influence,

§o I would like to request the Home
Ministe, to ses that an early golution
may be found by having a dialogue
with the present leader of the MNF
Mr. Laldenga,

Thank you, Sir, ; l

Wt ofw feg : swewmfy o 3

faoirer & sz ot forr axg A
Rzg ¥ qead), qefaet et &, wmi
W R | AW & gafee uw A
T Wt arT & 9 Ak 3o A
T ¥ a1 R a1 g8 g ae T,
T WIFT AIES G E ) W a9
HITH § AR @ AT & 1 A
FW0T g9 wET & faew &Y &, @
T W & qATET &Y At &, SEH
TS gIF T &, 9SG HIE qR-WrAAT |
a_g“f g et 3 79 ¥, o mreer
ArT JIgamT. . .o |

SHRI LALSAWIA:. He has
desire.

évery‘
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A A feg ;. wERe qREE &
o) oSag §, F Sy F% WA E
i< 3fF a9 ¥ 99 an A gar A
7% ¥ PR TR 3 % g WTRAAET &
ATEAT T ATIGE & 7T § gF HIT I
ag W% S goow  fegenfraw W
farang @ar w0 Tl & 7 T
o vl ¥ @ wafaq @, av st
qdf & & 919 qAar &Y, T9F HqE A
w & fore g dare § fv gardy et
A MaAHe & fgaTs SuFH W—A1HT
ferzena 1 oFaT F @A FF WY
e TRY | SELERT ard o
- Y &, T @Y B &, afw avr W
MFXT g araT T g1 ard
g fF stae argaT 7 o @A
ara e fhu § 3 g9 § fawr s F A
& fred & T guW AET & SR
qaraa FAT AT GET | gHWAgd
- qgu M WX ag T fw w9
@ I uw 9] g w fawwa
F AR fegem & avnt & &g faar-
qF T FH T |

L .

MR. I'EPUTY CHAIRMAN: The
discussiop on Calling Attention 1is
over, (lrterruptions) Nothing more
now. Shri Advani,

——

REFERANCE TO THE REPORTED
LATHI.CHARGE BY POLICE ON
LAVW'YERS AND JUDGES IN
GWALIOR

SHRI LAL K. ADVANI (Gujarat):
Mr, Deputy Chairman, Sir, a very
shameful incident hag happeneq in
Gwalior yesterday. The Home Min-
ister is ulso here. I am gure that
all persans have taken notice of it. I
have reai the reports in the presg this
mo'ning ang I have inquired from
Gwalior also. I have geen the report
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that has beepn given by the Bar As--
sociation of Gwalior. They have ad-
opted a resolution in thig regard also.
A gmall incident gtarted the whole
thing, An advocte named Mr. Garg.
was called by his undertrial client
who wag in the judicial lock-up. The
client gsked, “What about my bail?
Has anytling happened?”  Just this
one remark and one question. When
the advocate started responding to
him, he was abused by a constable
there.. Then a couple of constables
beat him up. Then another colleague
of Shri Garg intervened, whereupon
both of them werpe beaten up, Mat-
ters had gone thig far when a police
posse entered the High Court build-
ing, went inside the Ba; Association
and beat up all the lawyers left and
right.

AN HON.
Judge.

MEMBER. Evep the

SHRI LAL K. ADVANI: As many
ag 25 have been injured, two of them
supposedly seriously, I have seeny a
Gwalior newspaper showing pictures
of the lawyers with heads broken ly-
ing in hospital. Two Judgeg sought
to intervene. When they interven-
ed, one of them was hit on the wrist.
He was hurt.  Another Judge, by
name Justice Naokar, was threatened
with a revolver by a police officer.
All this happened in the presence of
senior police officers. It is gomething
shameful, something disgraceful and’
no words can be too strong to con-
demn thiy episode.  Sir, I wag not
here yesterday. But I reaq the re-
ports in the press this morning about
what the Prime Minister had gaid
yesterday in reply to a colleague of
mine regarding the need for sensiti-
vity. She extrolled the virtues of sen-
sitivity without being touchy about
it, It was very rightly put.t But I
wonder if all the sensitivity in the
Government has come to be concent-
rated at the summit, t; such an ex-
tent that the rest of the Government
hag become devoig of all sensitivity,
all decency ang all humanity. Only
four or five days back we saw the



